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Reduction in Diesel Price For Small 
Fishing Boats 

176. SHRI K. B. CHOUDHARI : 
PROF. P. J. KURIEN : 

Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Government have any pro-
posal to reduce the diesel price for small 
fishing boats by exempting ,Central excise 
duty as has been done in the case of deep 
sea fishing trawlers; and 

(b) if so, the details thereof ? 

THE MINISTER OF AGRICULTURE 
(RAO BIRBNDRA SINGH) : (a) and (b) 
The scope of exemption prestmtly admissible 
to fishing trawlers including deep sea fish-
ing vessels is being maintained for the time 
being at the same level. 
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Restriction on Purchase of Rice from 
Surplus States 

*178. SHRI A. NEELALOHlTHADA-
SAN NADAR: 

SHRI SKARIAH THOMAS : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to st,ate : 

(a) whether there is any restriction on 
. Government agencies of any State for pur-

chasing rice from other surplus states ; 

(b) if so, the details thereof; 

(c) whether Government of Kerala have 
requested Union Government for full free-
dom to the Kerala State Civil Supplies 
Corporation to purchase rice from open 
market in the surplus States ; and 

(d) if so, the details of the request and 
the action by Government thereon 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD): 
(a) and (b) The whole country is treated 
as single zone for inter-State movement of 

,. rice through normal channels. Levy fr ee 
I rice can be moved freely within the countr y 

by the traders. The State Government or 
their agencies are. however, required to ob.-
tain prior approval of the General Govcra· 
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ment for inter ·State movement of levy free 
ric on State Government account. 

(c) and (d) Central Government ha e 
received reque t from time to time from the 
Government of Kerala to allow them to pur-. 
chase 30,000 to one lakh tonne of levy free 
rice fr~m the surplus States. Taking into 
account a ailability in the urplus States, 
Kerala Government were allowed to purchase 
during 1982-83 Kharif marketing season, 
75,000 tonnes of rice in an, 15,000 tonnes 
from Punjab/Haryana, and 60,000 tonnes 
from Andhra Prade h. 

Increa e In Pure Gbee Prices 

*179. SHRI MOHANLAL PATEL: 
SHRI CHI TAMANI JENA : 

Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether it is a fact that pure ghee 
prices are hooting up day by day not only 
in private ector but in public sector also; 

(b) if so, the reasons for the increase 
in pure ghee prices throughout the country; 
and 

(c) the tep being taken to check it? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOOENDRA MAKWANA): (a) There 
has been ome increa e in the prices of Desi 
Ghee both in private and public sectors. 

(b) The production and marketing of 
Desi Gbee is largely in the hands of private-
sector Desi ghee j al 0 not subject to any 
price control. Increa e in prices of de j gbee 
appears to have been influenced by the be-
haviour of the price of edible oil , feed, 
fodder and milk and price of other essen-
tial commodities. 

(c) Government has consistently under-
taken a number of programmes in the 
Central ector and State Plan ' for develop-
ment of livestock and dairies for increasing 
production of milk and to maintain the 
price of milk and milk products at reaso-
nable levels keeping the interest of produ-
cer and con umer in view. 
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